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[Shri   V.   Narayanasamy] 

and in the name ot customs. This is a very 
serious thing People are suffering really. 
They leave their family for five or six years 
to earn their livelihood. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): The association is becoming 
longer... 

SHRI V. NARAYANASAMY: Sir, this is 
a sensitive -matter. This concerns thousands 
and thousands of people of this country who 
go abroad to earn their livelihood. This 
happens when they come back. Therefore, I 
would like to tell the Minister of State for 
Finance that in the name of customs and other 
things they should not harass the passengers 
coming from abroad. The security people 
should not do this sort of a thing. I hope the 
Minister will take immediate steps to protect 
the people. 

SHRI JOHN F. FERNANDES (Goa): I 
wully associate myself with my colleague, 
While associating I want to mention one 
thing. The Central Government should not 
dismiss this saying that this is a State matter. 
Airports come under the National Airports 
Authority, which is under the Central 
Government. This problem is pertinent to all 
the States. In my State foreign tourists lose 
their hard currency, dollars. When a 
complaint is lodged, nothing is done. There 
are complaints lodged by the Embassies in 
Delhi also. So, I want this Govemment to take 
up this matter very seriously. I would request 
the Civil Aviation Ministry to withdraw the 
State PoKce and have their own police, like 
the Railway security force. 

SHRI BHUBANESWAR KALITA 
(Assam): Whale associating myself with the 
Special Mention made by our senior 
colleague, Shri N. E. Balaram, I would say 
that this is true of every airport. Not only in 
Bombay, but we have also our experience in 
Calcutta. Mr. Balaram has spoken about 
jewelleries and Mr. Fernandes has spoken 
about Dollars, but at Calcutta Airport, even 
small things like Sarees and cigarette packets 
are not left out. A lady Officer, who was 
travelling' from Calcutta to Gauhati, while in 
the security check was asked from where she 
got  the  Sarees.    Some  other  passenger 

was told why this much pack of cigarettes 
was there in his pocket. "That should not be 
there. Could I take out one?" This sort of 
harassment is there at ©very airport. We have 
our personal experiences at Calcutta Airport. 
So, I appeal to the authorities to take a 
serious note of it and make appropriate 
Inquiries and correcj" the position. 

SHRI SUKOMAL SEN (West Bengal): 
Sir, I also associate myself and support what 
has been said. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): I understand hon. Minister of State 
for Home, Shri Jacob, has discussed tffs 
matter with some of the MPs from Kerala. 
The Minister is also present here. This is not 
good for our country. I hope the Government 
will take appropriate action. 

Move for Privatisation of N.J.M.C. Jute 
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SHRIMATI KAMLA SINHA: ST, I also 
associate myself with his. special mention. 

 

†[   ] Transliteration  in Arabic Script. 
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Growing influence of militants in Janumi 

and Kashmir 

DR. NAUNIHAL SINGH (Uttar Pradesh): 
MT. Vice-Chairman, Sir, I visited the State of 
Jammu and Kashmir with two other Members 
of the Lok Sabha on the 14th, 15th and 16th 
of August, A very serious situation has arisen 
in that State due to the faulty policies of the 
Central Government on a continuing basis. 
Infiltrators are pouring into Jammu and 
Kashmir from Pakistan. The population of the 
State of Jammu and Kashmir is increasing 
with these infiltrators. Innocent and loyal 
people like Gujjar Muslims are being beaten 
and killed. Oni 27-6-1992, a Gujjar boy from 
Village Chalhas, District Rajouri, was beaten 
and killed and even his dead body was not 
returned to his parents. As a result of the 
torture of Gujjar Muslims, not less than 400 
families have crossed the border into 
Pakistan. Over 100 girls from the area of 
Surankote have slipped into Pakistan for 
trainnig. Eighty per cent of the police force is 
under the influence of the militants. If any 
infiltrator is caught by the military, he is 
handed over to the police and the police, after 
a brief enquiry, let him off. This is how 
infiltrators are let off. 

Further, there    is    another    alarming 
situation in the State.   The State Govern- 

ment is financing certain newspapers which 
print anti-India material and encourage 
militancy. I have collected those papers. 
These are Urdu papers. Anybody can read 
them. The papers are "Alisafa", "Srinagar 
Times", "Aftab", "Vadi-ki-Awaz" and 
"Khidmat Press". The provincial financial 
corporation has advanced loans to the extent 
of one crore and thirty-seven lakhs of rupees 
to the first four papers. The fifth paper, 
"Khid_ mat Press", got Rs. 80 lakhs. They are 
publishing anti-India material and aire 
encouraging insurgency. 

Another alarming situation is that the 
PT1/UNI agencies are now manned by those 
people who have been appointed with the 
recommendation of the militants. So wrong 
news are being given to the various 
newspapers. The foreign media is represented 
by no less than 172 persons as against two 
persons in 1947, all accredited and given all 
the facilities Mr, Doraiswamy got released on 
21st August. It came in newspapers on 26th 
August, It is reliably learnt that not less than 
Rs. 10 lakhs was paid to the militants for the 
release; in addition, Rs. 1 lakh was paid to 

these papers only to print an advertisement 
saying, on behalf of the militants, "Thanks" 
and "Shukriya'.' This is surprising. And, all 
this amount is recorded in the Indian Oil 
Corootration records. 

Lastly, Sir, Dr. Farooq Abdullah, in a 
recent statement, which is very damaging, 
has added fuel to fire. It should be view 
ed by the Government with all the 
seriousness as it is anti-India and amounts 
to betrayal of the trust of the people and' 
the nation.  

All these constitute  an  explosive situation   in  
the  State of  Jammu  and  Kashmir and heard 
the    darkest clouds over the horizon of the 
State and the nation as  a whole.   And, .a 
ground seems    to have been    prepared for an   
attack    by Pakistan.    Through    you,    Sir,   
I    warn the Government for preparedness        
full preparedness.       They      should     
prepare themselves more than     100 per cent 
to defend themselves      and  if      necessary, 
destroy the training centres for Militants in 
Pakistan to protect the people at   the country. 
Thank you. 


